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t[THE MINISTER OF STATE INCH ARGE OF 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI CHAND RAM): (a) Yes, Sir. 

(b) 78 D.T.C. buses were damaged. Cost of 
damages is estimated at Rs. 50,000 approximately.] 

Employment of the dependents of the retired 
Railway employees 

1632. DR. BHAI MAHAVIR- 
SHRI KALRAJ MISHRA: 
SHRI JAGDISH PRASAD MATHUR: 
SHRIMATI SUSHILA SHANKAR ADIVAREKAR: 
SHRI SWAMI DINESH CHANDRA: 

Will the Minister of RAILWAYS be pleased to 
state; 
 

whether it is a fact that there is no provision in the 
Railways to give employment to the dependent? of 
the retired railway employees or their being 
involved in accidents; and 

if so, what are the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI SHEO 
NARAIN): (a) and (b) There is no provision under 
the rules to provide employment to dependents of 
employees who retire on superannuation in the 
normal course as such a provision will intfringe on 
Constitution al provisions regarding equality of 
opportunity to all citizens. Only dependents of 
employees who die while in service are considered 
for appointment on  compassionate  grounds. 

 
t[   ] English translation, 

(b) The Kernel which is the eatable 
portion of groundnut has however been 
permitted for sale on Northern Railway. 
This ensures cleanliness on the Railway 
premises and the coaches etc. 

t[Damage  of D.T.C.Buses] 

1631. DR BHAI MAHAVIR: 
SHRI  KALRAJ  MISHRA: 

SHRI HARI SHANKAR 
BHABHRA: SHRI JAGDISH 
PRASAD MATHUR: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact that a number of 
D.T.C. buses were damaged during recent 
agitation against fare rise; and 

(b) if so, what are the details thereof?] 


